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RAJYA SABHA 
Tuesday, 8th May 1956 

The House met at eleven of the clock, MH. 
CHAIRMAN in the Chair. 

ORAL ANSWERS TO QUESTIONS 

ESTABLISHMENT OF MODEL AND    VITAL 
STATISTICAL UNIT 

•145. MOULANA M. FARUQI: Will the 
Minister for HEAI.TH be pleased to refer to 
paragraph 11 on page 9 of the Report of the 
Ministry of Health for 1955-56 and state: 

(a) what steps have since been 
taken in furtherance of the scheme 
for the establishment of a Model and 
Vital Statistical Unit; and 

(b)what is the expenditure proposed to be 
incurred on the scheme? 

THE MINISTER FOR HEALTH (RAJ-
KUMARI AMRIT KAUR) : (a) The Expert in 
Public Health Statistics has arrived in Nagpur 
and is organising the Unit. 

(b) The total expenditure on the 
scheme spread over a period of five 
years is Rs. 58,000 out of which the 
Government of India's share is 
Rs. 36,000. The balance will be met by 
the State Government and the Nagpur 
Corporation. 

 

 

INCLUSION OF UNANI,     AYURVEDIC AND 
HOMOEOPATHIC SYSTEMS OF    MEDICINB IN 

THE C.H.S. SCHEME 

*146. MOULANA M. FARUQI: WUl the 
Minister for HEALTH be pleased to state 
whether there is any proposal to include 
unani, ayurvedic and homoeopathic systems 
of medicine in the Contributory Health 
Service Scheme for Central Government Ser-
vants in Delhi and New Delhi? 

THE MINISTER FOR HEALTH (RAJ-
KUMARI AMRIT KAUR) : There is no such 
proposal.  
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DR. SHRIMATI SEETA PARMANAND: 

The hon. Health Minister was pleased to 
remark that it is the policy of the Government 
to adopt one system of medicine, that is, 
allopathy. Is she aware that in the States they 
adopt even Ayurvedic and the other 
indigenous systems of medicine? If so, what 
is the reason for the Central Government to 
stick only to one system of medicine? 

RAJKUMARI AMRIT KAUR: It is 
impossible for the Central Government—
because it is a question of certificates, and so 
on to the Government servants—to have any 
system other than the one that is most 
acceptable to the people. There is no ban on 
the States employing any system they like, but 
there too the main system is the modern 
system of medicine. 

DUFFERIN FUND 

*147. DR. SHRIMATI SEETA PAR-
MANAND: Will the Minister for HEALTH be 
pleased to state: 

(a) what is the exact amount of the assets 
of the Dufferin Fund at the disposal  of India; 

(b) whether any amount out of this Fund 
has been given to Pakistan; if so, how much; 


